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Item No.04         Court No.1 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 
 

Original Application No.88/2023/EZ 
 

Wildlife Society of Orissa      Applicant(s) 
Versus 

State of Odisha & Ors.       Respondent(s) 
 

Date of hearing: 11.12.2024 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
 
 For Applicant(s) : Mr. Sankar Prasad Pani, Adv. a/w 
      Mr. Ashutosh Padhy, (in Virtual Mode) Adv. 
  
 For Respondent(s) : Mr. Sanjib Swain, Adv. for R-1 to 6 (in Virtual Mode), 
      Mr. Shakti Prasad Panda, AGA for R-8 (in Virtual Mode), 
      Mr. Apurba Ghosh, Adv. for R-9 & 10, 
      Mr. Ashok Prasad, Adv. for R-13, 
      Mr. Sibojyoti Chakrabarti, Adv. for R-14 (in Virtual Mode) 

 
 ORDER 
 

1. Mr. Sankar Prasad Pani, learned Counsel assisted by Mr. Ashutosh 

Padhy, learned Counsel (in Virtual Mode) is present on behalf of the 

Applicant. 

2. Composite rejoinder affidavit dated 09.12.2024 has been filed by 

the Applicant; the same is taken on record. 

3. Affidavit dated 06.12.2024 has been filed on behalf of the 

Respondent No.12, Odisha Tourism Development Corporation, 

Bhubaneswar; the same is taken on record. 

4. Mr. Sanjib Swain, learned Counsel is present (in Virtual Mode) on 

behalf of the Respondent Nos.1 to 6, State Respondents, 

Government of Odisha. When the case is next listed, the name of 

Mr. Sanjib Swain shall be printed in the cause list as the Counsel 

for the Respondent Nos.1 to 6. 

Annexure-R9/1.
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5. In the affidavit of the Respondent Nos.9 and 10, National Wetland 

Committee dated 18.10.2024, the previous order of this Tribunal 

dated 16.07.2024 has been quoted. This order refers to the letter of 

the MoEF&CC dated 12.07.2024 addressed to Mr. Apurba Ghosh 

wherein it is mentioned that “it has been decided to place the 

proposal before the National Wetland Committee (NWC) for their 

inputs under proviso to Rule 4(2) of Wetlands (Conservation and 

Management) Rules, 2017”. 

6. We expected the National Wetlands Committee to have addressed 

this issue raised in the letter dated 12.07.2024. On the contrary, 

the affidavit has referred to the minutes of the meeting held on 

12.09.2024 conducted by the Ministry of Environment, Forests and 

Climate Change (MoEF&CC) with the representative of Ministry of 

Tourism, Government of India, Department of Environment, Forest 

& Climate Change, Government of Odisha, State Wetlands 

Authority, Odisha (SWAO), District Magistrate & Collector, District 

Ganjam, Divisional Forest Officer, Brahmapur Forest Division and 

Wetlands International South Asia (WISA) for consideration of the 

proposal for Eco-tourism Development in Tampara Lake by 

Department of Tourism.  

7. After that what has happened, has not been indicated. What is 

stated is “Further action including placing the proposal before the 

National Wetlands Committee would be taken based on the receipt of 

the above said requisite information/documents”. 

8. This means that the National Wetlands Committee has not taken 

any conscious decision with reference to the letter of the MoEF&CC 

dated 12.07.2024. Question is why has no decision been taken for 

the last five months on such an important issue ? 
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9. We may also observe that no affidavit has been filed till date by the 

Respondent No.4, Chairperson, State Wetland Authority, Odisha. 

10. We, therefore direct the Secretary, Ministry of Environment, Forests 

and Climate Change (MoEF&CC) who is also stated to be the 

Chairperson of the National Wetlands Committee to take a decision 

within 15 days and file a categorical affidavit with regard to the 

action taken in this regard within further 15 days. 

11. List on 07.01.2025. 

..................................... 
B. Amit Sthalekar, JM 

 
 
 
 

….......................................... 
Dr. Arun Kumar Verma, EM 

December 11, 2024, 
Original Application No.88/2023/EZ 
SKB 
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Minutes of the 4th Meeting of National Wetlands Committee (NWC) held on 
27.12.2024 at 4:00 PM (hybrid mode)  

The 4thmeeting of the National Wetlands Committee (NWC) was held on 27.12.2024 under 
the chairmanship of Special Secretary, MoEF&CC and Vice-Chairperson of NWC. The list of 
Participants is Annexed. 

At the outset, the Chair welcomed the participants, followed by a brief introduction of the 
members and other participants. Further, Joint Secretary, Wetlands Division, MoEF&CC made 
a brief presentation apprising the participants about the agenda items of the meeting. 

Agenda Item 1: Confirmation of minutes of 3rd meeting of NWC 

Since no comments were received, minutes of the third meeting of NWC were confirmed. 

Agenda Item 2: Action taken report on the decisions taken during the last meeting 

i. Permission for sewage inflow in East Kolkata Wetlands (EKW) 

The proposal was deferred in the last meeting for want of additional 
information/studies. No further communication has been received from the State Govt. 
of West Bengal. 

ii. Permission for the continuation of solid waste disposal in Dhapa area for EKW without 
construction or filling up of any water body & Permission for construction activities in 
settlement areas and Permission of public works in EKW areas without net loss of 
water body in the area 

The proposal was recommended in the last meeting specifying that the IMP of EKW 
with mitigation measures for these agenda items would be cleared for sanction subject 
to agreement of third-party appraiser. Accordingly, the IMP of EKW received from the 
State Govt. was sent for third party appraisal. Based on the appraisal report, the IMP 
was sanctioned on 18.07.2022. 

Recommendations/Decision: A mechanism may be developed to monitor the physical and 
financial progress of the sanctioned projects. A dedicated digital application may be developed 
to facilitate inspections. The 'App" should have the facility to upload geo-referenced photos 
and videos, providing verifiable evidence of on-ground developments. The collected data to 
be integrated with a centralised portal, enabling stakeholders to seamlessly access, review, 
and evaluate project updates. This system aims to streamline reporting, enhance 
transparency, and support data-driven decision-making in managing approved projects 
effectively. The possibility of Third-Party Audit of such projects may also be explored.  

iii. Proposal for formation of the Technical Committee of NWC to take up technical 
discussions intermediary to the larger NWC meetings.  

A Technical Appraisal Committee (TAC) was constituted vide O.M. dated 10.06.2024 
for providing technical/scientific support to the NWC/MoEF&CC in implementation of 
the Wetlands Rules, 2017, formulation of national policies on wetlands conservation, 
notification of trans-boundary wetlands, evaluation of Framework Management Plans 
(FMPs); review of the Integrated Management Plans (IMPs) of Ramsar Sites etc. The 
first meeting of TAC is scheduled on 17.01.2025. 

Further, MoEF&CC has assigned Knowledge Partners for each State and Union 
Territory to assist in ground-truthing of wetlands within their jurisdiction. Further, to 

Annexure-R9/2
8

448



facilitate the States/UTs in the process of ground-truthing, an app named ArcGIS 
Survey 123 has been developed by MoEF&CC.  

Agenda Item 3: Initiatives taken and important developments since the last meeting  

          The following salient initiatives/important developments were shared with the 
participants:   

 The No. of Ramsar Sites has increased from 26 to 85 in the last 10 years. 15 
more sites are at various stages of appraisal. Currently, India stands 1stin Asia 
and 3rd in the world in terms of the number of Ramsar Sites. Three nominations 
for Wetland City Accreditation (WCA) under the Ramsar Convention were 
submitted for the first time i.e. Indore (Madhya Pradesh), Bhopal (Madhya 
Pradesh) and Udaipur (Rajasthan).  

 ‘Mission Sahbhagita’ was launched in May, 2022 for people and stakeholders’ 
participation in the wetlands conservation and management. Nine Regional 
Workshops were organized for wetlands conservation with States/UTs, Ramsar 
Site Managers, Knowledge Partners and Wetland Mitras. Several other 
workshops on specific subject matters were also organized.  

 The India Wetland Coalition was launched in May, 2022 to enable business 
partnerships for Wetlands Conservation, addressing the risk of nature loss and 
building resilience to climate change. A Memorandum of Cooperation has been 
signed between the Indian Business and Biodiversity Initiative and the MoEF&CC 
to foster participation of corporates in wetlands management and conservation 
efforts.  

 Following the philosophy of Sahbhagita, MoEF&CC launched ‘Save Wetlands 
Campaign’ during World Wetlands Day (WWD) 2023 for spreading mass 
awareness about conservation and management of wetlands in the country, with 
target-based outputs in collaboration with State/UT Wetlands Authorities. 

          Under the campaign, till date, more than 2.1 million people were sensitized, 
ground truthing of more than 93,000 wetlands was done, health cards for more 
than 6,200 wetlands were prepared and more than 8,90,000 people have taken 
pledge as Wetland Mitra or registered as Wetland Mitras. Moreover, carbon stock 
assessment was carried out for 39 Ramsar Sites under this campaign.   

 Acknowledging the importance of conservation of Ramsar Sites, the Government 
of India has announced ‘Amrit Dharohar’ initiative as part of the Budget 
announcement of 2023 to promote unique conservation values of Ramsar Sites. 
Amrit Dharohar Implementation Strategy was launched on World Environment 
Day, 2023 by MoEF&CC. The Implementation strategy is centred around four 
components i.e. Species and Habitat Conservation, Nature Tourism, Wetlands 
Livelihoods, and Wetlands Carbon. The salient achievements, component wise, 
are as follows: 

Species and Habitat Conservation: 

a. Revised NPCA Guidelines incorporating the two-step management process 
i.e. Framework Management Plan (FMP) and Integrated Management Plan 
(IMP) issued. 
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b. Floral and Faunal inventory of Ramsar Sites published by BSI and ZSI 
respectively.  

c. People's Biodiversity Registers (PBRs) for Ramsar Sites updated. 

d. Video on Bird call of flagship species of Ramsar sites of India released.  

e. “Wetland Wise Use-An implementation framework” released, which 
aims to clarify the term and provides an implementation framework for 
achieving wetland-wise use for wetlands in India. 

f. In collaboration with Central Institute of Educational Technology (CIET), 
NCERT, MoEF&CC has developed a series of educational videos 
focusing on different level of school students on the importance of wetlands 
conservation and management. These videos are being circulated through 
the educational channels of NCERT and the Wetlands of India portal for 
nation-wide dissemination and sensitisation of school students. Jal Bhoomi 
video has jointly won the best entry in the preparatory /middle category from 
government organisations in All India Children's Educational e-Content 
Competition (AICEeCC) (2023-24) held at NERIE Shillong on 15-16 March, 
2024. 

g. The ‘Management Effectiveness Tracking Tool (METT) for Indian 
Wetlands’, Practitioner's Guide was released. It is a self-appraisal tool to 
support adaptive wetland management and assess progress over time. 
Workshops are also being organised to train the Ramsar Site Managers in 
using the tool. Till date, METT Assessments for 22 Ramsar Sites has been 
done. 

Nature Tourism & Wetlands Livelihoods: 

a. MoEF&CC has collaborated with Ministry of Tourism for eco-tourism/high-
value nature tourism development. Curriculum developed for training 
programs on nature tourism and wetlands livelihoods. Training programs on 
Alternate Livelihood Program (ALP) held at five Ramsar Sites and 
Paryavaran Naavik Certificate (PNC) at two Ramsar Sites. A total of 196 
local community members were trained and certified as nature guides.  

b. Training module for Nature Guides developed under the Green Skill 
Development Programme (GSDP) of MoEF&CC.  

Wetlands Carbon: 

a. ‘Standard Operating Procedure (SOP) for Assessment of Carbon 
Stock in Wetlands’ issued.  

b. Methodology being developed for climate co-benefit assessment for 
wetlands.  

c. Considering the high carbon storage capacity, development of Peatland 
Inventory and its assessment has been initiated.  

 ANUP Newsletter (half-yearly newsletter on wetlands), a brochure on Wetlands 
Conservation: Approach and initiatives, Wetlands Word Map of India and a 
Video on India’s journey towards Wetlands Conservation and Management 
were also released. Further, ‘Wetlands for LiFE Forum & Film Festival,’ a 
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comprehensive series encompassing three regional and one national media 
consultation, four workshops for media students and three regional film festivals 
were organized. 

 MoEF&CC celebrated the WWD 2024 on 02.02.2024 at Sirpur Lake, Indore, a 
Ramsar site of Madhya Pradesh. The event was organised by the MoEF&CC in 
collaboration with the Department of Environment, Government of Madhya 
Pradesh and Indore Municipal Corporation (IMC). The event witnessed 
participation of 25 exhibitors and more than 2000 participants.  

           The Secretary General, Ramsar Convention on Wetlands visited India 
to attend this event on the occasion of WWD 2024, who had also lauded the 
initiatives of Govt. of India in conservation of wetlands. 

Recommendations: 

 The action on 15 proposed Ramsar sites pending with Compilers (States) may be 
expedited. Stage-wise pendency report should be formulated and it should be 
followed up on a weekly basis for early completion of all formalities and 
designation of Wetland as a Ramsar Site. Status be apprised to senior officers in 
the Ministry on a regular basis. 

 Under the Save Wetlands Campaign, the State/UT wise achievements should be 
reflected against their targets on its portal for effective monitoring of the 
campaign's progress. Additionally, a structured reporting module should be 
developed with fixed and flexible formats to ensure consistent and 
comprehensive tracking of activities, milestones, and outcomes across all 
States/UTs. 

 A comprehensive training and capacity-building module about the Amrit Dharohar 
Initiative may be developed and be made available on the Integrated Government 
Online Training (iGOT) platform. Endeavor be made to shortlist component wise 
projects viz. Development of Herbarium etc. and implement the same.  

  

Agenda Item 4: Proposals seeking permission under Rule 4(2) of the Wetlands 
(Conservation & Management) Rules, 2017 

a. Permission for development of tourism infrastructure at Tampara Lake, District 
Ganjam, Odisha by Department of Tourism, Government of Odisha - Post-facto 

          The Committee was apprised of the matter pending before the Hon’ble National Green 
Tribunal, Eastern Bench, Kolkata, i.e. O.A. No. 88/2023, titled as Wildlife Society of Orissa vs. 
State of Odisha &Ors., w.r.t the permanent construction that has taken place within no 
development zone at Tampara Lake resulting in violation/non-compliance of the applicable 
Wetlands (Conservation & Management) Rules, 2017. Further, the details of designation of 
Tampara Lake as Ramsar Site, eco-tourism development plan recommended by the State 
Wetland Authority Odisha, approval of Ministry of Tourism under ‘Swadesh Darshan’ (central 
scheme) of Government of India etc. were apprised.  

           The committee observed that the following decisions were taken/information sought 
during the preliminary meeting convened by the Ministry under the Chairpersonship of 
Additional Secretary, MoEF&CC (Vice-Chairperson of NWC) on 12.09.2024:  
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i. DFO, Brahmapur shall submit a detailed note on the construction activities 
undertaken on the forest land, status of the post facto Forest Clearance (FC) and 
the requisite procedure for such violation/post facto cases. 

ii. As sought by the Joint Committee constituted by Hon'ble NGT in its report dated 
22.09.2023, an Integrated Management Plan and proposed comprehensive 
Environment Management Plan shall be prepared by a third party/independent 
agency and submitted to DC Ganjam, who shall place it before the said Joint 
Committee for its recommendations.  

iii. Ministry of Tourism to provide details highlighting the components of the project 
sanctioned by them. 

iv. Department of Tourism, Government of Odisha shall submit details of various 
components of the project vis-a-vis those sanctioned by Ministry of Tourism, those 
sanctioned in other schemes along with their sanctioned budget, the expenditure 
incurred and latest photographs of all the construction works undertaken.  

v. D.C Ganjam shall submit the justification for issuing the show-cause notice dated 
23.09.2023 to the Addl. General Manager, M/s Engineering Projects India (Ltd.) 
along with its current status.  

              Out of the above information/documents sought, reply has been received only from 
the Ministry of Tourism. Regarding the post facto FC, it was informed by the Department of 
Tourism, Govt. of Odisha that an application was submitted on PARIVESH 2.0 portal for 
diversion of forest-land within Tampara development vide application no. SW No.: 
SW/173154/2024. Some details were sought by the Ministry and the matter is under 
consideration.  The MS, Odisha SWA informed that an IMP of Tampara Lake is being prepared 
through WISA which is expected to be finalised within two-three months and shall be submitted 
to the Ministry duly approved by the SWA.  

Decision:  

 Approval for such construction activities cannot be granted in a routine manner 
without applying the rigour of comprehensive assessment. The IMP/EMP is a pre-
requisite for considering the proposal. The said IMP/EMP of Tampara Lake should 
be comprehensive and shall, inter-alia, address the impact of the construction 
activities already undertaken and recommendations to minimize the adverse impacts 
on the wetland ecosystem.  

 A copy of the FC shall be submitted along with the approved IMP.  

 The information w.r.t S. No. (iv) and (v) above shall also be submitted, at the earliest.   

       The committee also recommended that the State Government may explore targeted 
skill development programs to enhance wetland conservation and management 
capabilities. These programs may focus on equipping local communities with the 
necessary knowledge and skills to actively contribute to the sustainable management of 
wetlands and protect their ecological value.  

b. Permission for the construction of One Underground Reservoir, Two Overhead 
reservoirs and One Health Centre at Dhapamanpur Mouza in East Kolkata 
Wetlands (EKW) 
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          The State Wetlands Authority, West Bengal vide letter dated 21.10.2024 has apprised 
that East Kolkata Wetlands (EKW) is world's largest wastewater ecosystem created to sustain 
successive resource recovery systems in the form of vegetable farms, fishponds and paddy 
fields. Considering its ecological and social significance, UNESCO designated International 
Importance to these wetlands by adding them to the Ramsar list in 2002. It is unique as it is a 
livelihood-based system with more than 100 villages and approx. 1,50,000 people living within 
this wetland.  

          Considering the human habitation within EKW, proposal of Bidhannagar Municipal 
Corporation (BMC) for construction of one UGR (Underground Reservoir) with 1500 m3 
capacity & two OHR (Over Head Reservoir) with 1200 m3 and 550 m3 capacity and one two 
storey Health Centre in Dhapamanpur mouza within Ward 36 of BMC to deliver potable and 
adequately treated surface water to the common citizens of BMC Ward No. 28, 35 & 36 was 
considered by the State Wetlands Authority, West Bengal in its 5thmeeting held on16.08.2024. 
The Authority recommended the proposal. The proposed project belongs to the surface water 
supply scheme under Amrut 2.0 program. 

                   The project proponent (BMC) made a detailed presentation on the proposal.  

Decision: The agenda was discussed thoroughly. The Committee noted the argument of the 
EKW regarding provision for drinking water and healthcare facilities. It was observed that the 
combined endeavour of the Committee should be to find sustainable solutions to peoples' 
issues which address the immediate need on one hand and try to keep the impact on the 
Wetland ecosystem to the minimum, on the other. It was noted that there was a water pool in 
the immediate vicinity of the proposed site. On being asked if any comparative study/ cost 
benefit analysis has been carried out for the proposed project on any other alternate site, it 
was learnt that such an exercise is yet to be undertaken. Since no alternate site was 
examined/proposed by the BMC/State Govt., it was, in the overall interest of conservation of 
the sensitive Wetland ecosystem, decided that they shall explore alternate sites for the 
aforesaid proposal. Further, a joint team comprising of officials from MoEF&CC, ZSI, BSI, 
NEERI, WISA and SWA shall undertake a visit to the proposed sites and submit their report to 
the Ministry within a month.  

c. Permission for construction of VIP Road in Bhoj Wetland, Bhopal, Madhya 
Pradesh. 

          The Environment Department, Government of Madhya Pradesh vide letters dated 
11.10.2023 and 04.07.2024 (enclosures/main documents received only on 20.12.2024) 
requested for the grant of NOC/Approval for the proposed extension of VIP Road in the Bhoj 
Wetland, Bhopal, Madhya Pradesh. The MPSWA vide email dated 25.12.2024 apprised that 
due to some exigencies, they are not able to attend the meeting and make a presentation 
before the committee and requested to defer the agenda. The agenda was accordingly 
deferred.  

Agenda Item 5: Hon'ble Supreme Court's directions vide order dated 11.12.2024 with 
reference to Rule 7(1) (a) of the Wetlands (Conservation & Management) Rules, 2017 

           The Hon'ble Supreme Court of India, vide Order dated 11.12.2024, directed that, each 
of the State/UT Wetland Authorities shall complete ground truthing as well as the demarcation 
of wetland boundaries of each of the Wetland which have been identified for their State by 
Space Application Centre Atlas (SAC Atlas), 2021 as expeditiously as possible, but definitely 
within a period of three months (i.e. by 10.03.2025). MoEF&CC vide O.M. dated 20.12.2024 
has requested all the Chief Secretaries and the State/UT Wetland Authorities for compliance 
of the said direction.  
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            Further, the Ministry has assigned Knowledge Partners (KPs) to each State/UT to 
assist them in various aspects of wetlands conservation. It was also requested that regular 
progress and compliance may be monitored by Additional Chief Secretary/Principal Secretary 
of Environment/Forest Department of the State/UT for ensuring time bound compliance of the 
directions. A time-bound action plan latest by 31.12.2024 and a fortnightly progress report 
were also sought. 

            Some of the SWAs have requested to provide the shape files of the Wetland Atlas 
2021 to facilitate in the above process.  

Decision: 

 All the States/UTs should accord 'TOP PRIORITY ' to the task and ensure meticulous 
and time bound compliance of the directions of the Hon'ble Court. All the Participants 
should sensitize their respective Administrative Secretaries/ HoDs of the directions and 
ensure regular follow up and progress in the matter.  

 MoEF&CC to share a Google Sheet with the States/UTs for updating the status on a 
day-to-day basis. 

 MoEF&CC, with the support of SAC, NCSCM and KPs to accord all possible help to 
the States/UTs in the subject matter.  

 A coordination exercise on a daily basis through VC be carried from 4 to 5 PM. 

The meeting ended with the thanks to the Chair. 

****** 
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Annexure 

 

List of Participants for 4th Meeting of the National Wetlands Committee 
(NWC)  

  
S 
No. Name/ Designation Organization 

 

 

NWC ex-officio and/or nominated members 
 

1 Mr. Tanmay Kumar, Special Secretary MoEFCC  

2 
Mr. Rajat Agarwal, Joint Secretary, Wetlands 
Division MoEFCC 

 

3 
Dr. Ramesh Motipalli, Scientist ‘F’, Wetlands 
Division MoEFCC 

 

4 
Mr. Pankaj Verma, Scientist ‘E’, Wetlands 
Division MoEFCC 

 

5 
Mr. Chandan Singh, Consultant, Wetlands 
Division  MoEFCC 

 

6 
Ms. Gauri Vashist, Legal Associate, Wetlands 
Division MoEFCC 

 

7 
Mr. Umang Agnihotri, Wetlands Specialist, 
Wetlands Division WISA, MoEFCC 

 

8 
Ms. Bhuyashee Rajkumari, Program Associate, 
Wetlands Division WISA, MoEFCC 

 

9 
Mr. Manish Gupta, Software Developer, 
Wetlands Division MoEFCC, NCSCM 

 

10 
Mr. Pramod Rao, Research Assistant, Wetlands 
Division MoEFCC 

 

11 Director, Department of Tourism  Ministry of Tourism  

12 
Mr. S. K. Shrivastav, Scientist F, Department of 
NRCD. Ministry of Water Resources 

 

13 Mr. P Babu, Deputy Director, Plan Division 
Ministry of Social Justice & 
Empowerment  

14 DoLR, MoRD Ministry of Rural Development  

15 Mr. Vishal Gandhi, Scientist E, CPCB CPCB  

16 Dr. Santosh Kumar, ZSI Kolkata ZSI  

15
455



17 
Ms. Priyanka Sarkar, Consultant Grade-1(Green 
Transition & Climate) NITI Aayog 

 

 

State Govt. representatives from current cohort 
 

18 Chief Technical Officer, East Kolkata Wetlands SWA, West Bengal  

19 Mr. Amit Kumar Lamba MS SWA, Maharashtra  

20 OIC, MPSWA SWA, Kerala  

21 CHIEF CONSERVATOR OF FOREST BIHAR SWA, Bihar  

22 Mr. Abhay Pimparkar-MS SWA, Maharashtra SWA, Maharashtra  

23 Collector, Ganjam SWA, Odisha  

24 Lakshadweep Environment and Forest UTWA, Lakshadweep  

25 CCF, DNH, DD 
UTWA, Dadra & Nagar Haveli 
& Daman & Diu 

 

26 DCF Daman & Diu 
UTWA, Dadra & Nagar Haveli 
& Daman & Diu 

 

27 Dr. John C. Mathew SWA, Kerala  

28 Mr. Satyendra Singh Addl PCCF Assam SWA, Assam  

29 Chief Conservator of Forest, Chandigarh UTWA, Chandigarh  

30 CE CWC UTWA, Chandigarh  

31 Mr. Naresh Kumar, Addl Secy, Member Secretary SWA, Arunachal Pradesh  

32 DIRECTOR Environment J&K UTWA, Jammu & Kashmir  

33 Director DEERS, J&K SWA, Jammu & Kashmir  

34 J&K Dr Majid SWA, Jammu & Kashmir  

35 SECCCD Uttarakhand SWA, Uttarakhand  

36 CGSWA SWA, Chhattisgarh  

37 DFO HOSHIARPUR PUNJAB SWA, Punjab  

38 Tamil Nadu State Wetland Authority SWA, TN  

39 Member Secretary,   SWA, Rajasthan  

40 RS Gill PCCF & HoFF Meghalaya SWA, Meghalaya  

41 MS, Karnataka SWA, Karnataka  

42 OIC, MPSWA SWA, MP  

43 Mr. LOKENDRA THAKKAR, OIC, MPSWA SWA, MP  
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44 Divisional Wildlife Officer, Rohtak SWA, Haryana  

45 CCF Wildlife Gurugram SWA, Haryana  

46 WILDLIFE, AP SWA, AP  

47 Mr. Ravi Sharma HPSWA SWA, HP  

 

Expert Members 
 

48 Dr T V Ramachandra 
Expert Member (Socio-
Economics) 

 

49 Dr Vishwanath Waikhom Expert Member (Fisheries)  

50 Dr Surabhi Mehrotra 
Expert Member (Landscape 
Planning) 

 

51 PROF. SANJAY DESHMUKH Expert Member (Ecology)  

 

Special Invitees 
 

52 
Ms. Suchita Awasthi, Wetlands International 
South Asia 

Wetlands International South 
Asia 

 

53 Director, NCSCM 

National Centre for 
Sustainable Coastal 
Management 
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Based on meeting held by MoEF&CC – 4th Meeting of the National Wetlands Committee 

discussion held on 27 Dec 2024, Tourism Department was directed to submit a comprehensive 

note on Tampara Development matter  

NGT Order OA/88/2023/EZ filed by Wildlife Society of Orissa on 3 Aug 2023 stating that there 

was large scale permanent construction work in Tampara lake within waterbody and its zone 

of influence and some adjoining plots in the zone of influence being forest land requiring 

diversion and no permanent construction to be done on forest land.  

 

The compliances against the issues raised during the meeting held by MoEF&CC on 12th Sept 

2024 are given below- 

 

Sl. 
No.  

Issue raised Submitted within 
Comprehensive 

Note 

1 Approvals/permissions granted and yet to be 
granted.  

Chapter no. 12,13 
and 15 

2 Justification for not taking prior approval from 
MoEF&CC and other statutory activities.  

Chapter 7  

3 Construction activities undertaken and yet to be 
undertaken.  

Chapter 10 and 14 

4 Total project cost and Expenditure incurred till 
date on various activities. 

Chapter 11 

 

 

Sl. 
No.  

Decisions  Compliance in 
Comprehensive Note 

1 DFO, Brahmapur shall submit a detailed note 
on the construction activities undertaken on 
the forest land, status of the post facto FC 
clearance and the requisite procedure for such 
violation/post facto cases.  

Chapter 12 
 
 

2 As sought by the Joint Committee constituted 
by Hon'ble NGT in its report dated 22.09.2023, 
an Integrated Management Plan and proposed 
comprehensive Environment Management 
Plan shall be prepared by a third 
party/independent agency and submitted to 
DC Ganjam, who shall place it before the said 
Joint Committee for its recommendations.   
 

Chapter 4, 5 and 6 
 
 

3 Ministry of Tourism to provide details 
highlighting the components of the project 
sanctioned by them.  

Chapter 1  

4 Department of Tourism, Government of 
Odisha shall submit details of various 
components of the project vis-a-vis those 
sanctioned by Ministry of Tourism, those 
sanctioned in other schemes along with their 
sanctioned budget, the expenditure incurred 
and latest photographs of all the construction 
works undertaken.   

Chapter 2 

5 D.C Ganjam shall submit the justification for 
issuing the show-cause notice dated 

DC Ganjam issued show cause 
to M/s EPIL basis NGT order 
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Sl. 
No.  

Decisions  Compliance in 
Comprehensive Note 

23.09.2023 to the Addl. General Manager, M/s 
Engineering Projects India (Ltd.) along with its 
current status.   

OA/88/2023/ESZ for violation of 
Forest Conservation Act 
(Development of part project on 
Forest Land) 
Additionally, Tourism 
Department issued show 
cause to M/s EPIL and 
BeDA for violation of 
Forest Conservation Act 
(Development of part 
project on Forest Land) 
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Comprehensive note on 
Tampara Eco Cottages, 

District- Ganjam 
Department of Tourism, Govt. of Odisha 
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1. Introduction  

The Tampara Lake is a freshwater lake situated at the right bank of the river Rushikulya beside 
NH 16 near Chatrapur town in the district quarter of Ganjam District in the state of Odisha. 
Berhampur is one of the major cities of Odisha is 23 km away from the site.  

The lake covers an area of 300.82 Ha and is connected to the river Rushikulya. The maximum 
length of the lake is 5.4 km and width is 0.65 km. There is no geological evidence to confirm its 
origin. It is believed that in 1766, during battle between British East India company and French 
colonist due to explosion, a depression was created and at latter stage filled with flood water 
from Rushikulya river. Therefore, it would not be wrong to say that the Tampara Lake is a 
manmade lake.  

The Bay of Bengal is around 2 Kms from the lake and extensive sand dunes act as barriers from 
incursion of sea water into this freshwater lake. The local people mainly depend on the lake for 
their livelihood. Keoda flower, cashew and fish are their main sources of income.  

With the objective of integrated development of tourist destinations in the State, creation of new 
tourism products and to enhance private sector investments, Department of Tourism, Govt of 
Odisha has developed/ is developing Tampara Lake, the largest sweet-water lake in Odisha.   

The developmental works at Tampara Lake, in the Ganjam District of Odisha is being carried 
out under the aegis of the ‘Swadesh Darshan Scheme’- A Central Scheme launched by the 
Ministry of Tourism, Government of India for the Integrated Development of Theme-Based 
Tourist Circuits. The Detailed Project Report (DPR) of the project with a project cost of INR 
33.43 Cr. was submitted by the Tourism Department of the State Government to the Central 
Government on 01.03.2016 and the same was approved by the Central Government on 

19.09.2016.  

Department of Tourism submitted the DPR under Coastal Circuit – Swadesh Darshan (Central 

Scheme) including major components as listed below to MoT for approval: 

i. Jetty 

ii. Enhancement of water sports  

iii. Eco Cottages  

iv. Tourist reception centre 

v. Solid Waste Management  

vi. Solar street lighting  

vii. STP  

viii. WTP 

ix. Rainwater harvesting  

x. Storm water drainage  

Ministry of Tourism approved the project worth INR 33.43 Cr. in Sept 2016. 
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1.1 Ministry of Tourism, Administrative approval for Swadesh Darshan 
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As stated above, the project was sub-divided into 2 parts.  

• Part 1 – Tampara Lake Front Development – BeDA (Completed in 2021) 

• Part 2 – Eco Cottages – M/s EPIL (initiated in Feb 2022 and presently halted) 
 

The development has been proposed for development of Nature interpretation Centre for visit 

and to facilitate accommodation for researchers, scientists, Scholars, related executives and 

staff apart from nature lover tourists.  

Tourism Department plans to support local communities by skilling and capacity building 

trainings like – Hospitality Staff, Naturalist, Tourist Guides, Taxi Operators/Unions, Boatman, 

Restaurant Operators, Souvenir shop owners etc. 
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2 

 

Layout of Cottages  
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2. Layout of Cottages  

 

A total of 23 cottages were planned to be developed within the project.  

The development has been done with certain components within Central Scheme Swadesh 

Darshan funds and state funds-   
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2.1 Execution of Tampara Lakefront -Phase 1 by BeDA  

(Swadesh Darshan funds) - Project Cost - INR 12.28 Cr Completed 
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2.2 Swadesh Darshan Components within Tampara Eco Cottages  

Administrative Approval  - INR 10.07 Cr – Not completed (Only structures completed) 
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2.3 Development of Tampara Eco Cottages – State Funding 

(Deluxe type, Premium Type and Villas) at Tampara Lake, Dist.- Ganjam (State Funding) – INR 

12.85 Cr - Not completed (Only structures completed) 

 

40
480



 
Comprehensive note on Tampara Eco Cottages, District- Ganjam 

21 | P a g e  
 

 
 
Entire Tampara Cottages is conceptualized – 

1. On stilt structure, to ensure that there is no obstruction to free-flowing water of tha 

lake, thus aquatic life and ecological character of the lake will not be impacted 

adversely.  

2. Temporary bunding was done during execution for development of Stilts in water.  

3. The structures of the cottages are permanent in nature due to project presence in 

cyclone impact area. 
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Land Details  
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3. Land details  
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3.1 Initial land details  
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3.2 Land details of the Tampara Development  
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Plan 
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4. Environment Management Plan  
The Environment Management Plan is prepared by M/s EPIL (Central PSU), M/s EPIL has 

submitted the Environment Management Plan to Collector Ganjam on 1 Dec 2023  

4.1 EMP submitted by M/s EPIL 
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The following components are proposed within the Environment Management Plan for 

sustainable development of the Tampara Eco Cottages project  

 

 

4.2 Integrated Management Plan preparation and timelines  

Further M/s WISA (Wetlands International South Asia) voluntarily started preparation of 

Integrated Management Plan for Tampara in 2024, post which ground survey has been 

completed and draft report has been submitted to Chilika Development Authority (CDA)   

The components of the integrated management plan include the following –  

1. Introduction to destination – Tampara Lake, Management planning purpose and 

objective, management to date, management planning approach and method 

2. Description of Wetland features  

a. Wetland extent, topography, geology, geomorphology and soil, climate, land use 

land cover, hydrology,  

b. Species and habitat – flora, fauna, planktons, macrobenthos distribution and 

diversity  

c. Livelihood systems – Demography, ecosystem services, community perception 

on wetland values  

No construction/ 
demolition waste 

•During execution, no construction/ demolition waste has 
been dumped/ disposed into the lake. 

•The waste has been picked up from the site and has been 
disposed off away from Tampara Lake. 

Water treatment 
plant 

•Water treatment plant of 25 KLD has been provisioned at 
site for all the cottages and services block also to avoid 
disposal at site. 

•The project has ensured that no-grey water / wastewater / 
sewer water is discharged in the lake water, thus will not 
affect the flora and fauna or any aquatic life-form of 
Tampara lake.

Sewerage treatment 
plant 

•Sewerage treatment plant of 25 KLD has been proposed at 
site for recycling of sewerage and wastewater disposal. 

•The same shall be used for landscaping within the project

Eco-friendly project

•The Tampara Eco-cottages projects is an eco-friendly 
project and thus right from its inception / master-planning 
phase has inculcated key components mentioned above like 
–
a. Sewerage Treatment Plant; b. Water Treatment Plant; c. 
Rainwater harvesting; d. Storm Water Drainage.

d. Solid waste Management 

Storm water drain 
•Storm water drain and recharge pits have been provided at 
site for no disposal into the lake.

Rainwater 
harvesting

•Rainwater harvesting has been introduced in the said project
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3. Evaluation of wetland features  

a. Ecological character description  

b. Threat to ecological character  

c. Community perception on threats to wetland  

d. Climate risk assessment  

4. Institutions and governance  

a. Existing institutional and governance arrangements 

b. Regulatory framework  

c. Stakeholder mapping  

5. Management framework – Goals and purpose, Management objectives, Strategy, risks 

and risk mitigation options  

6. Monitoring plan  

7. Action plan  

a. Institutions and governance  

i. Establishment of wetland mitra network  

ii. Wetland inventory, assessment and monitoring systems  

iii. Research  

iv. Capacity development  

v. Communication and outreach  

b. Land and water management  

i. Restoration of inundation regime  

ii. Improving water holding capacity and water quality of wetland  

c. Species and habitat conservation  

i. Creation and maintenance of people’s biodiversity registers 

ii. Habitat mapping and surveillance  

iii. Managing aquatic vegetation  

iv. Zoonotic diseases surveillance  

d. Nature tourism  

i. Establishment of wetland interpretation centre at Tampara  

ii. Development of infrastructure for Ramsar site access  

iii. Signages  

e. Wetland livelihoods  

i. Strengthening fisher cooperatives  

ii. Creation of a community multi stakeholder forum for conflict resolution  

iii. Rejuvenating capture fisheries  

iv. Sustainable agriculture development  

v. Improvement of quality of life  

8. Budget and planning – Financing, phasing, roles and responsibilities  

9. Annexure maps  

i. Water quality and ground levels  

ii. Flora -fauna study  

iii. Villages around Tampara  

iv. Community perception of wetland  

v. Climate risk vulnerability assessment  

vi. Monitoring locations  

vii. METT of Tampara Wetland  

viii. Proposed structure of monitoring team  

ix. List of equipment for wetland monitoring and research centre  

x. Tampara Lake Ramsar information sheet  

xi. Tampara Wetland Health card  

xii. NGT case filed on illegal construction within Tampara lake  
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The final integrated management plan is expected to be finalised by Feb 2025 after vetting by 

CDA. Accordingly, the same shall be submitted to the Ministry of Environment Forest and 

Climate Change/National Wetland Committee. Hence, it is requested to grant time till Feb 2025  

Minutes of the meeting to review status of the Integrated Management Plan (IMP) 

of Six Ramsar Sites of Odisha  
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5. Mitigation Measures and economic benefits envisaged  

 

  

Nature 
Interpretation 
Centre (NIC)

•For awareness and literature materials on Tampara Wetland 
and other aquatic flora, fauna, A/V videos etc. for 
educational purposes

•The NIC to be used for conducting education-based 
conclaves highlighting the importance of wetland/RAMSAR 
sites by eminent institutions/ scientists/ researchers/ 
scholars

•Development of Ecotourism destination with Cottages to 
facilitate accommodation for researchers, scientists, 
Scholars , related executives and staff apart from 
nature lover tourists

Skill Building and 
Trainings to local 

stakeholders 

•Department of Tourism will ensure skilling and capacity 
building trainings to local stakeholders empowering/ 
benefitting from the Tampara Eco-cottages project in 
collaboration with local skill councils. like – Hospitality Staff, 
Naturalist, Tourist Guides, Taxi Operators/Unions, Boatman, 
Restaurant Operators, Souvenir shop owners etc.

Additional initiatives 
for sustainable 

tourism and 
promotion of the 

destinations 

•Department of Tourism proposes to add components like 
Solar Fountains in Tampara lake ecosystem, which does the 
twin tasks of increasing oxygen levels of lakes and 
beautification of lakes. 

•Activating destination through Development of local 
sightseeing, boating, and guided tours from Tampara Lake 
to the beach to promote the destination and educate visitors 
about its significance.

Innovative Design 
(Development on 

Stilts)

•Stilt structure (To ensure that there is no obstruction to free-
flowing water of the lake), thus aquatic life and ecological 
character of the lake will not be impacted adversely.

•Permanent structure (Due to presence in cyclone impact 
area) 
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6. Economic Benefits envisaged  

 

  

Livelihood creation

•Aimed to uplift the overall tourism and economic profile of 
the region 

•Offering eco-friendly accommodation for researchers and 
nature lovers along with water based recreational tourism 
activities.

•Deployment of Self help groups from local communities for 
commercial operations, branding and promotion of local 
forest produce/art/craft etc. for making it a self sustainable 
project.

Indirect Jobs

•Apart from direct jobs, the project will also lead to indirect 
jobs – eg. Tourist Guides, Boatman, Restaurant and Food 
Outlets development, souvenir shops, parking fee collection 
etc
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7. Applicable rules  

 

The Wetland Rules 2017, Clause 4(2) is applicable to Tampara Lake. Tampara lake was 

designated as a Ramsar Site on 13.08.2022.  

It is evident from the Press Release dated 13.08.2023 of the MOEF as well as the website of 

the “EIACP Programme Centre Wildlife & Protected Areas Management” of the MOEF, the 

Tampara lake was declared as a RAMSAR site on 13.08.2023 after which, the 2017 Wetland 

Rules became applicable to the lake. 

Prior to that Ministry of Tourism had approved the Eco Cottages as one of the integral 

components within Coastal Circuit development under Central Scheme Swadesh Darshan in 

September 2016.  

Source:  

a) Press Information Bureau-  https://pib.gov.in/PressReleasePage.aspx?PRID=1851484,  

b) Government site maintained by National Informatics Centre 

https://wiienvis.nic.in/Database/ramsar_wetland_sites_8224.aspx  

As is evident from the NATIONAL WETLAND ATLAS: ORISSA, Sponsored by Ministry of 

Environment and Forests, Government of India As a part of the project on National Wetland 

Inventory and Assessment (NWIA) published in September 2010, pages 161 to 186 at 

Paragraph 9.1 to 9.6 list out the IMPORTANT WETLANDS OF ORISSA. These are: 9.1 Ansupa 

Lake; 9.2 Satkosia Gorge Sanctuary; 9.3 Hirakud Reservoir; 9.4 Chilika Lagoon; 9.5 

Bhitarkanika Mangrove (Wildlife Sanctuary) and 9.6 Kanjia Wetland.  

Tampara Lake in Ganjam has not been listed as a Wetland Site in the said atlas of 2010 
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Fact Sheet  
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8. Fact sheet  

 

Sl Description  Timelines 

1 Project approved by Ministry of Tourism under 

Swadesh Darshan (Central Scheme)  

19 Sept 2016 

2 Execution Started at site  22 April 2022 

3 Whereas Tampara lake was notified as a 

Ramsar Site as per  

Press Information Bureau-  

https://pib.gov.in/PressReleasePage.aspx?PRID

=1851484 )  

Tampara Lake in Ganjam has not been listed as 

a Wetland Site in the Wetland Atlas 2010 

13 Aug 2022 

4 Execution work stopped at Site basis NGT order 

OA/88/2023/EZ 

2 Aug 2023 

5 Letter sent to State Wetland Authority seeking 

permission for development 

17 Nov 2023 

6 Reminder letter sent to State Wetland Authority 

seeking permission for development  

18 Jan 2024 

7 State Wetland Authority Meeting held for 

permission of development of Tampara Eco 

Cottages under Chairmanship of Minister 

DoEF&CC  

9 Feb 2024 

8 Proceedings shared by State Wetland Authority  1 March 2024 

9 Recommendation shared by State Wetland 

Authority to MoEF&CC  

7 March 2024 

10 Reminder letter issued to State Wetland 

Authority for seeking update related to approval 

from MoEF&CC 

27 May 2024 

11 Meeting with National Wetland Authority  27 Dec 2024 

12 Comprehensive report to be submitted to 
MoEF&CC 

1 Jan 2025 
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9. NGT order  

NGT Order OA/88/2023/EZ filed by Wildlife Society of Orissa on 3 Aug 2023 stating that there 

was large scale permanent construction work in Tampara lake within waterbody and its zone of 

influence and some adjoining plots in the zone of influence being forest land requiring diversion 

and no permanent construction to be done on forest land.  

Further, the petitioner has stated further challenges regarding non implementation of Wetland 

Rules 2017 and dysfunctional status of grievance committee in last 6 years.  

 

 

 
 

 

Petitioner  

 

1. Wildlife Society of Orissa represented by its Secretary  

 

Respondents 

 

1. State of Odisha through Chief Secretary of Odisha  

2. Additional Chief Secretary Forest and Environment Department 

3. Director Environment Forest Environment Climate Change Department Government 

of Odisha Member Secretary State Wetland Authority Cum- Chairperson Grievance 

Committee under Wetland Rules 2017 Deputy Director General of Forests (c) 

Ministry of Environment Forest and Climate Change 

4. Chairperson State Wetland Authority Odisha 

5. District Collector Ganjam 

6. Divisional Forest Officer Berhampur Forest Division 

7. Berhampur Development Authority (BEDA) represented by Vice Chairman 

8. Chairman Odisha Biodiversity Board 

9. Chairperson National Wetland Committee Government of India Ministry of 

Environment Forest and Climate Change Government of India 

10. Addl. General Manager (t) M/s Engineering Projects (India) Ltd. (PCO Bhubaneswar) 

11. Managing director Odisha Tourism Development Corporation 

12. Secretary Ministry of Tourism Government of India 

13. Member Secretary Central Pollution Control Board 

 

 

The Hon’ble NGT, EZB, Kolkata by way of its order dated 11.08.2023 passed in the matter of 

Wildlife Society of Odisha V/s State of Odisha and others (OA No. 88 of 2023) had directed for 

constitution of a committee which would visit the site in question and submit its report. The 

committee was to comprise of the following members. 

 

a. Senior Scientist, MoEF&CC, Regional Office, Bhubaneswar 

b. Senior Scientist, Central Pollution Control Board  
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c. District Collector, Ganjam for his nominee not below the rank of Additional District 

Magistrate (ADM) 

d. Secretary, State Wetland Authority, or his nominee of a Senior Rank.  

 

Pursuant, thereto, The Collector and District Magistrate, Ganjam vide Notification no. 1504 

dated 05.09.2023 had constituted the said committee comprising of following members.  

 

a) D.J. Parida, IAS, Collector and District Magistrate, Ganjam – Nodal Officer 

b) Dr. K C Pal, Senior Scientist (Ecology and Environment) as representative of 

Member Secretary, State Wetland Authority, Odisha – Member  

c) Dr. T.H. Mahato, Senior Scientist, MoEF&CC, Regional Office, Bhubaneswar – 

Member  

d) Abhijit Pathak, Senior Scientist, Central Pollution Control Board – Member  

e) Dr. D.K. Sahoo, Regional Officer, Odisha State Pollution Control Board – Member  

f) Dr. P K Patra, Sub- Collector, Chatrapur – Member Convener 

 

The committee, after carrying out joint site visit, interaction with concerned stakeholders 

including local communities, executing agency, further discussions via VCs and meetings, 

submitted the committee report for the kind perusal of the Hon’ble NGT.  
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9.1 Committee Report dated 11 Aug 2023 
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9.2 Show Cause give to M/s EPIL by Tourism Department for violation 
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9.3 Show cause to BeDA by Tourism Department for violation  
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9.4 Affidavit filed by Tourism Department on 26 April 2024 
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9.5 Affidavit filed by Collector Ganjam on 30 Aug 2024 
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9.6 Additional affidavit filed by National Wetland Committee  
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9.7 Compliance by Tourism Department  

Against Additional Affidavit by filed by National Wetland Committee and MoEF&CC Regional 

office, Bhubaneswar, Department of Tourism has submitted compliance.  
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Status of Execution  
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10. Status of execution (Work stopped at site on 2 Aug 2023) 
 

The entire project at the Tampara Lake under the aegis of the Swadesh Darshan Scheme is 

being undertaken in 2 parts - Works under the 1st part is complete and operational whereas 

works under the 2nd part have been initiated but have been halted. 

 

The development of water sports, public convenience, cafeteria, watch deck, street furniture, 

gazebo, board walk and open-air theatre etc. undertaken in the 1st part have been completed 

by BeDA under Swadesh Darshan Scheme. The photographs of the completed part are as 

follows -  

 
 

Works under the 2nd part, which have been initiated by Department of Tourism have commenced 

in Feb 2022. The photographs of the 2nd part are as follows – 

 

 

The work at site has been stopped since Aug 2023 basis NGT Order OA/88/2023/EZ. 
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Expenditure Status 
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11. Expenditure Status  
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11.1 UC Submitted by BeDA against completion of the Tampara lakefront 
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11.2 UC submitted by M/s EPIL for Cottages Development  
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11.3 UC submitted by M/s EPIL for Swadesh Darshan Components  
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Forest Clearance Status  
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12. Forest clearance status  

 
An application was submitted on PARIVESH 2.0 portal for forest diversion of Forest land within 
Tampara development vide application no. SW No.: SW/173154/2024.  
 
Based on survey and detailed site visit along with DFO Berhampur and RIs, Tahsildars etc, it 
has been understood that the out of the entire project area being developed in the 2nd phase, 
16.92% land is lying within Forest Land and the rest land is non forest land. The land schedule 
of the 2nd phase of the project is as follows- 
 

 
Sl  

Village Name  Forest Land (Ha) Non-Forest land 
(Ha) 

1 Humuri 0.697 0.353 

2 Humuri 
Tampara  

0.000 3.069 

Total  0.697 3.422 

Grand Total  4.119 

 

12.1  Project Site – DGPS map with Forest Land Demarcated  
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12.2 TOPO MAP for Tampara Project site  
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12.3 Land schedule of Govt Non Forest areas  

 

12.4 Land schedule of Govt Forest areas  
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12.5 Application form submitted on PARIVESH 2.0 Portal 
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12.6 Authentication my ORSAC for the forest land  
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12.7 Details of construction activities undertaken on the forest land 
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12.8 Status of the post facto FC clearance  

 

 

150
590



 
Comprehensive note on Tampara Eco Cottages, District- Ganjam 

131 | P a g e  
 

 

 

151
591



 
Comprehensive note on Tampara Eco Cottages, District- Ganjam 

132 | P a g e  
 

 

  

152
592



 
Comprehensive note on Tampara Eco Cottages, District- Ganjam 

133 | P a g e  
 

12.9 Requisite procedure for such violation/post facto cases  
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12.10 Letter sent from office of DFO, Berhampur to Collector Ganjam  

To take legal action for violation of forest conservation Act for diversion of forest land of 0.697 Ha 

under Tampara development  
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12.11 Letter sent from Chief Conservator of Forest (Nodal) to ACS DoFE&CC  

With recommendation of Tampara Eco Cottages forest diversion proposal 
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12.12 Letter sent from DoFE&CC to MoEF&CC  
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Tampara lake – RAMSAR 

Site- Wetland Rules 2017 
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13. Tampara Lake - RAMSAR site - Wetland rules 2017 – Clause 4(2) 

 
The project was approved in 2016 and execution was initiated in April 2022. However, Tampara 
lake has been declared as a RAMSAR site on 13 Aug 2022. 
 
An application was submitted to State Wetland Authority for post facto approval of the project, 
where presentation on components with mitigation measures etc was presented before Minister 
DoFE&CC, where the proceedings stated that State Wetland Authority shall recommend the 
proposal for post facto approval of the project from MoEF&CC 
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13.1 Proceedings of the meeting held at State Wetland Authority  

For post facto approval of Tampara Eco Cottages  
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13.2 Recommendation sent by State Wetland Authority to MoEF&CC  

State Wetland Authority vide letter no. 3467 dated 1 March 2024 has recommended to the 
MoEF&CC to accord post facto approval as per Rule 4(2) of the Wetlands (Conservation and 
Management) Rules 2017.  
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13.3 MoM of the meeting held by MoEF&CC on 12 Sept 2024  
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Based on the Minutes of Meeting, Department of Tourism had submitted a compliance report. 

The  
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Latest Photographs of all 

construction Works at 

Tampara  
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14. Latest Photographs of all construction works  
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15. Approvals yet to be granted  

 

Department of Tourism requests MoEF&CC to kindly give approval to the following – 

1. Post Facto Forest Clearance for the project for 0.697 Ha of land  

2. Post Facto approval of National Wetland Committee against Clause 4(2) of Wetland 

Rules 2017 
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